9 Oral Answers

(8) More selling points to be opened in
each block,

(10) Linking of Commercial Bank Cre-
dit Programme with fertiliser sales on an
area basis.

SHRI PAMPAN GOWDA : Sir, it is
mentioned in the statement that massive
demonstration programmes are arranged in
70 selected districts. May I know from the
Minister whether the districts under the
Tungabadhra Project Scheme are included
in these 70 villages ? If not, on what basis
were those districts selected ?

SHRI ANNASAHEB P. SHINDE: 1
can lay the statement on the Table of the
House. These districts have been included.
So far as Mysore is concerned Shimoga,
Raichure, Bellary and Belgaum are the
districts which are included.

SHRT PAMPAN GOWDA : In number
(6) they have said about the soil testing
laboratories, and mobile units. How many
units are there 7 In which areas are they
introduced ?

SHRI ANNASAHEB P. SHINDE : i8
mobile units have been supplied and
according to our proposal there will be a
total of 34 units all over the country during
1V plan. They are operating all over India.

SHRI B. K. DASCHOWDHURY : In
view of hon Minister’'s statement, point
No. 7 and point No. 10. I wish to ask this
guestion. Item No. 7 relates to increase in
cooperative credit facilities to the farmers
for the fertiliser use and item No. 10 men-
tions the linking of the commercial bank
credit programme with the fertiliser sale on
an area basis. In view of the fact that in
the rural areas they are not getting any
credit facilities from the commercial banks,
though it is talked about so much,—what
specific instructions are there which have
been given to the Commercial Banks to
make available the credit required by the

" farmers and to those who want to purchase
fertilisers. What specific instructions have
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been  given to- the cooperatives -in -this
regard.

SHRI ANNASAHEB P. SHINDE: Co-
mmercial banks and cooperative banks" are
extending credit to the farmers for supply
of fertilisers and other inputs; it may' be
inadequate, one may say. I quite concede
the point mentioned by the hon Members.
Every year we see that credit fecilities are
expended, especially to the small farmers.
There is one scheme which my Ministry is
embarking upon and that is, to see that
credit is given, partly in terms of cash and
partly in kind. This will cover inputs, ferti-
lizers etc. We are thustryingto tie up their
requirement particularly with regard to
these small farmers.
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THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(PROF. 8. NURUL HASAN): (a) Ye», Sir.

{b) Staternents showing the expenditure
incurred during the last three years are laid
on the Table of the House. { Placed in library
See. No, LT-1967/72] Financial aid is
not given scheme-wise but in the form of
block grants and block loans,

(¢) Pre-matric scholurships are given
by the State Governments. The question
of increasing the rate of scholarships
concerns Bihar Government,
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PROF. 8. NURUL HASAN : The
determingtion 3 done by the Planning
Commission in their negotiations with
the States. Personally 1 am unhappy at the
position prevailing in Bihar, because, accord-
ing to my information, barely 6 to 7 per cont
of the children belonging to the schedulod
castes are ultimately receiving scholarships,
Al that T can say is fthat so far as the
Fifth Pan is concermed, 1 shali try 1
perpuade the Bihar Government 1o give
muck gréster attention io this p&m and
give it w Nighet peiotity. g !
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PROF. S. NURUL HASAN: 1 think
that there is a little bit of misunderstanding.
These are not the granis which are
sanctioned by the depariment of Social
Welfate. As 1 have said in my principal
statement, there is a block grant and block
loan which is sanctioned by the Plannung
Commission for State Plans Al that we
receive is detailed information of the
expenditure incurred under these different
heads. So, 1t is really for the State
Goveroment and the Pianning Commission
to decide bow much they are going to
aliocate for this particular purpose,
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SHRIMATI JYOTSNA CHANDA: May
1 know whether Governmignt are aware
that these schalarships meant for the
Scheduled Castes and Schedulsd Tribes
o not reach shess students  in }pm
purtioularly in oy State of Awem, and
therefire, (e purpcse of these sholardips
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is defeated, aod if so, whether they wilt
inquire who s respomsible for this delay,
whether the Central Government or the
State Government ?

PROF. S. NURUL HASAN : So far
as we are ‘concerned, we can deal with
only post-matric scholarships. I have
heard compiaints and only recently some
hon. Members drew my attentjon to the
fact that there is some defect in the
mechanism as a result of which Scheduled
Caste boys and girls are unable to receive
the scholarships in time. I am looking

mto it. I am myself feeling deeply
concerned about this.

SHRIMATI SHEILA KAUL: May !
know the block grant given to the State
Government of UP in 1971-72 and

whether Government would consider
mereasing it 7

MR. SPEAKER : The main question
was only about Bihar.. .

SHRIMATI SHEILA KAUL : The
questinn relates to State as well as inter-
State,
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The hon. Member ray table a separate
guestion usking for the figures.
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PROR, 6, NURUL HASAN: Al pre
matrig acholarships are paid by the Stete
- ‘ P
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PROF. S. NURUL HASAN : This is
a matter really for the Bihar Government,
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Sub-Letting of Houses in R. K. Purem,
New Delbi ,

%428, SHR1 K. SURYANARAYANA :
Wil the Minister of . WORKS AND
HOUSING be pleased 15 siste: |





